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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM Present:

c.P No. 1483/(MAH)/2017

SHRI B.S-V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A'I'TENDENCE CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAT.IY LAW TRIBUNAL ON 2I.11,2017

NAME OF THE PARTIES: Siddharth lntemational
V/s

Lakeland Chemicals (lndia) Ltd.
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ORDER
CP No. 1483/I&BP/NCLT/MB/MAH/2017

The Petitioner side is absent.lnd the Corporate Debtor stle is.rlso nbscnt.

List thili matter on 7.12.2017 !\ith peremptor! direction to the l,rtitionrr k)

appear and .1rgue on the ncxt date of hearing failing l\hich the Pctition !\.ill bc

dismissed for default

sd/- sd/-
V. NALLASENAPATHY
Nlember ( tfchnical)

8.5.V. PRAKASH KUMAR
\lcmbrr (lu(lici.rl)

SECTION OF THE CoMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE


